1| ZEM NO Mvt 3 COURT NO. 3 SECTI ON XVI |

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A  No.3 In CVIL APPEAL NO 2681 OF 2006

M S MAHYCO MONSANTO Bl OTECH- | NDI A LTD. Appel | ant (s)

VERSUS

THE STATE OF A.P & ORS Respondent ( s)

(Wth appln(s) for directions)

Dat e: 31/05/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE LOKESHWAR SI NGH PANTA
( VACATI ON BENCH)
For Appellant(s) M . Subranoni um Prasad, Adv.

For Respondent(s) M. Sunil WMathews, Adv.
M. Sorabh Kripal, Adv.

M. Rajesh Prasad Singh, Adv.

M. A V. Rangam Adv.

M. Mikul Rohtagi, Sr.Adv.
M. P. Vinay Kr., Adv.

Ms. D. Bharathi Reddy, Adv.

UPON hearing counsel the Court made the follow ng

ORDER



List the matter on 05. 06. 2006.

(Neena Ver na) (Vijay Agga
rwal )

Court Master Court Master



